X | TEM NO. 39 COURT NO. 9 SECTI ON | VA
SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (Civil)...... / 2005

CC 6933/ 2005

(From the judgenent and order dated 05/05/2004 in W, No. 1975/2003 of The H GH COURT OF

M P AT | NDORE)

STATE OF M P. & ORS. Petitioner(s)

VERSUS

GOVERDHAN SI NGH & ORS. Respondent ( s)

Wth I.A 1 (Cdelay in filing SLP)

Date: 28/10/2005 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTICE H K. SEMA

HON BLE MR JUSTI CE B. N. SRI KRI SHNA

For Petitioner(s)
M. B.S. Banthia, Adv.

Ms. Pragati Ni khra, Adv.

For Respondent (s)

UPON hearing counsel the Court nmade the foll ow ng

ORDER

Tag this matter with SLP(C) No...CC 5346/ 2005.

The petitioners shal | file an af fidavit al ong with
the  docunent within two

weeks placing on record as to howthe case of the respondent is differen
t fromthat of

Madhu Kant Yadu and others in respect of which the Tribunal mnade a
n order dated



24t h August, 1992 which has been upheld by this Court.

( PAVAN KUVAR) ( PREM PRAKA
SH)

COURT MASTER COURT
MASTER



